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context of the Sivaram Committee
Report; and . .
(b) i so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) and (b) Yes, Sir. It is proposed
to convene a separate meeing of State
Industry Ministers to evolve a con-
certed view point on the definition of
backward areas, in the light of the re-
commendations of the Sivaraman
Committee. No date has yet been fixed
for the meeting,
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Casual Employees in Western Naval

Command Bombay with over six
or Seven Years Bervice

3102, SHR] BAPUSAHEB PARU-
LEKAR: Will the Minister of DE-
FENCE be pleased to state:

working as casual employees for over
6 or 7 years in F. O. C. in Chief,
Western Naval Commanq Bombay,
and i not the number of such casual

(b) whether it is not a fact that the
dutieg. of casual employees are the
same as that of other employees and
the nature of job of all the casual em-
ployeeg is permanent; s

(c) whether it is not a fact that &
compulsory break in service of casual
employees is given to break their con-
tinuity in service and these workers

" are paid under old scales even nfter

the declaration of new scaleg by the
Third Pay Commission; angd

(d) whether Government propose to
take any action in the matter to re-
move the discrimination and if not,
the reasons and if so, the action pro-
posed to be taken?

THE MINISTER QF STATE IN
THE MINISTRY OF DEFENCE
(SHRI SHIVRAJ V. PATIL): (a) The
tota] number of casua] empoyees in
F.OC. in Chiet Western Naval Com-~
mand Bombay, is 3466. The break up
is as under:—

Casual emyployees with less than
1 year service—1084

Casual employees with 1 to 3 years
service—1405

Casual employees with 3 to 7
years service—854

Casual employees above 7T vears
service—123

(b) The duties of casual employees
are the same as those of other re-
gular employees in the same posts.
However, the nature of job of casual
employees is generally not permanent.

() In accordance with instruc-
tiong issued in November 1979, no
break in service is to be given in res.
Pect of casual employees for posts
which are considered essentia] and
are to be further continued, Bresk in
service, however, is being given in
the caseutnsg;]lnumbm-ofcmal
empjoyeey employed for spot jobs on
ag required besis. All causal emp-
loyees are, however, paid ag per the
new pay scales introduced on the re<
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commendstions of the Third Pay Com-
sumpandaticns of €  Com

(b) Government is actively consi-
dering . he quesion of regularisaion
of the gervices of the casual employces
who are required on a long term
basis.

Site for Naval Academy

3103. SHRI E. K, IMBICHIBAVA:
Will the Minister of DEFENCE be
pleased to state:

(a) whether Government of India
have received the expert committee
report on findings a suitable site for
establishing a Naval Academy; and

(b) if so, the decision taken there-
on?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHR! SHIVRAJ V. PATIL): (a)
Yes, Sir,

(b) The matter is under conside-
ration of the Government.

News Item Captioned “2 IAF Pilots
to Train for Space flight”

3104. SHRI N. K, SHEJWALKAR:
Will the PRIME MINISTER be
_pleased to state:

(a) whether Government’s attention
has been drawn towards a news item
appearing in the “Patriot” dated 28th
January, 1981 under the caption *2
IAF pilots to train for space flight”;

(b) if o0, the detaily of the pioits
selected for the purpose of training
that they will have to undergo in
U.S.S.R.,

(c) the details of Soviet Cosmonaut
who visited India recently, the dis-
cussions he held with Indian counter-
parts, who invited him, whether the
vigit wag official or private;

(d) the time by which Indian cos-
monauts are expected to fly in space
and whether :the spacecrafts will be

collaboration ang 'if so, the details
thereof; )

(e) wheltier similar request to froin
Indian pilots has also bean received

_#rom USA, if so, the detaily thercof;

and

(f) if not, whether Government of
India are considering to approach us
Government in this regard?

THE PRIME MINISTER (SHRIMA-
TI INDIRA GANDHI): (a) Yes, Sir.

(b) The Government of USSR have
offered participation by an Indian
Astronaut in one of their future space
flights and the Government of India
have indicated their willingnesg to
sccept this offer. Details have not yet
been worked out.

{c) The Soviet Cosmonuat in ques-
tion visited India in his personal
capacity, t

(d) As stated above, the details
have not yet been worked out.

(e) and (f). No, Sir.

Pak pilots in USA for test flight of
F 16-79 fighter aircraft

3105. SHR; SUBHASH CHANDER
BOSE ALLURI: Will the Minister of
DEFENCE be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to mews ap-
pearing in The Hindustan Timeg dated
18th February, 1881 that a team of
Pakistani Air Force lests pilots are
going to the United States to test fly
Ar;erican F 18-79 Fighter aircraft;
ani

(b) it so, what is the reaction of
Government in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI SHIVRAJ V. PATIL): {a)
Government have seen the news item,

(b) All eventg in our security. en-
vironment{s are clogely monitored
while updating plans for our defence





